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ORD R

Dated cuwahati the 319;uty,2024
### Hon'ble the Chief Justice, in

By order,

Sd/ - Sunil Kumor pod.d_ar

7w*

exercise of powers conferred under Articre 22g of the constitution of India, is
pleased to further extend the term of engagement of Smt. Tanushree Roy, Law
clerk' who was to be disengaged with effect from 3L-07-2024 (Afternoon) vide this
Registry's earrier order No. Hc.v-69/20141594/Es*. (ft.-l) dated 22-07-2024, for a
period of another 1 (one) month with effect from 1$ August, 2024. She shall,
therefore, be disengaged with effect from the afternoon of 31$ August, 2024.

copy for information and necessary action toi.-1. The Regtstrar (Vigilance/ Admin/ Judicia/ estt.), Cautrati High Court, Guwahati.,. 
ffiff*;,.r-cum_ 

principat secretaryio i;;;dt"lh"';iJiustice, Gauhati Hish court,
3.
4.
5.
6.
7.

8,

The Joint Registrar (................................), Gauhati High Court, Guwahati.The Deputy Registrar ( . . . . . . . . . . . . . . . . . . . . . . ) , cirtr"tl Higf, c""ril tr*unu,,.rhe Assistanr Resistrai ( . . ..........,....1, c.rt.ii riigil;rhl Lr*unuti.rhe Librarian- cum -Research om."r, cirr,uti ilg;'i';;;L1*jh.,,.
The Project Manager, Gauhati High Court, Crwufi"ti, wiifr, u-i"q-uur, ao upload this order

ffiJrrjli" 
secretary to Hon,bte vi./rqri. justice ..................,Gauhari Hish courr,

9. The Administrative officer rJudicial) ( ..... . .. .. .. . . . . . . . . .1, Gauhati High court, Guwahati.10. rhe chief securty officer, buunati Hierr Cfu;;'eiljffi:'"rt. The Court Officer-I & II, Gauhati HiStic"r,t, ;r*J;l'"
ll. Jhe CjA ro Registrar Generat, Gauh"ati HiSht"rrt, i;"h"t,.13. smr. Tanushree Roy, Law Cb;k, Ga;ail ilig,l a",j",trirJi.,,.14. The Order file.
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